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SHRI PARVATHANENI UPENDRA:
We have umpteen committees, Cabinet
Sub-Committees, Secretaries’ Commit-
tees, »tc. But control of prices being
an impeortant subject, it requires mo-
nitormg almost on day-to-day basis. I
woula Hke to know from the hon. Mi-
nistey hew this monitoring is done and
at what level. When was the last
meeting of the Special Action Commit-
tee held and what important decisions,
if any, were taken. by this Committee?

SHRI VISHWANATH PRATAP
SINGH: Sir, these meetings at the level
of Seoretaries are held regularly when-
ever Jig price of uny jtem rises or goes
up. 1 RKave continuous consultations with
the Foed and Civil Supplies Minister.
Bven ‘ast time we met about the sugar
price: smnd ohter prices,

e

"+f 1 Trandliteration in Arabic script.
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1985 ] to Questions 10

Ezonomy in Expenditure in Different
Ministers

“202. SHRI I, P, GOYAL: Will ~ (he
Minister of FINANCE be pleased  to
state:

(a) whetner Government propose to
effect economy ip expenditure in the diff-
erent Ministries of the Union Govern-
ment; and

(b) if so. what steps have been taken.
so far for effecting economy in expendi-
tufe and with what resuits?

THE MINISTER OF STATE IN THE

MINISTRY QF  FINANCE  (SHRL
JANABDHAN POOJARY): (a) and (b)

A statement is Jaid op the l"able of the
House.

Statement

(a) and (b) Effecting economy in expen-
diture particularly through curbing in es- .
sential and non-productive activities is a
continuing  process. Instructions  have
been issued recently to various Ministries/
Departments to take effective steps to curb
non-essentia] expenditure and effect 5 mini-
mum of 5 per oenp reduction in the total
non-Plan provision made i, the Budget
Estimateg for 1985-86. s

A Group has alsg been set up under
the Chairmanship of Cabine; Secretary to
review all Plan schemes as welf as non-
Plan expenditure of the different Minis-
tiies|Departments of the Central Govern-
ment in order to identify al those activi-
ties which have lost their utility and to
conserve resources which could be re-
deployed for better utilisatiocn jn more
needed greas.

Whil, it would take some time for the
full effects of some of these measures to
fructify, a good part of the results would
neverthelesy; be reflectad in the Tevi-
sed estimates for the current vyear to be
presented alcngwith the Budget for 1986-
8§7. 1t Is expected that as a result of
variovs measures so far taken , saving
of Rs. 8C) crores over the expenditure
already voted by Parliament will be effec
ted.
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SHR} 3.P. GOYAL: Sir, the statement
of the Minister is vague. And. of course,
It hus Deen said that the non-essential
and non-productive  octivities and those
activities which havg iost their utility will
be curbed and in this way a saving of
Rs. 800 crores wiil gccur.  Will the Mini-
ster., for our consumpiion and for the

- public consumption, just explain by gne
example as to what "are those non-essen-
tial and non-productive ctivities and the
activities which have lost their utility
which will be avoided and which will be
curbed? .

. v

SHRI JANARDHAN POOJARI: Sir.
sy far ag the  non-Plan expenditure is
concerned. non-productive expenditur,, is
concerned' as  you know, Sir, even the
expenditure in administization. for example
expenditure jp the Secreturiat could be
curtatled. Sir, so far ag this aspect is

. concerned, we should sée that there should
not be idling in the administration and
every body should be ziven full-day job.
So. we have 10 sea and also we have to

.review the performance of the Ministries
and hence the Prime Minister hag wrilten
1o all the Ministeries stating that non-Plan
expenditure should Alsg be reviewed and
wherever # js possible it should be cut

_ down. And there also this is done, 8o
far as the creating of posts is concerned.
there also, though there is no blanket ban,
but at the same time ench case is asses-
sed and examined cn merit. And wher-
ever it is absolutely necessary. the posts
are created. Tn  the case of non-Plan
posts, the creation of posts is assessed by
the Cabinet. In the case of Plan posts,
it is assessed by the Finance Ministry.
These are the areas where we can reduce

* the exrenditure, Tn the case of non-Plan
expenditure, these are the areas where we

" can curt’t the expenditure.

SHRI J_P. GOYAL: Sir, by effecting
this five-dey week, T mean to say one day
tenig avoided and the office not being
attended, do you feel that the petrol con-
sumption of thc  Secretaries and the
Ministers and the others hac been reduced
or has it still increaed? Can you just ex-
plain whether the expenditure has decreas-

' wed or still increased?

[ RAJYA SABHA ]
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MR. CHAIRMAN: Has
dzcrease in the expenditure
patroi?

there been a
in respect of

SHRI J. P. GOYAL: Particularly T am
asking about petrol,

SHRI JANARDHAN POOJARI: Sir,
the hon. Member is correct in his submis-
sion that there should be some decrease in
the petrol  consamption also. Sir, the
facts will be available at the end of the
year. And each Ministry will be asked to
furnish information  regarding the non-
Plan expenditure curtailed.

SHRI R, MOHANA RANGAM: Sir, 1
am very glad to see that instructions have
already been issued recently to various
Departments to take effective steps to
curb non-essenliz] expenditure, And also,
Sir, a group has already been set up under
the Chairmanship of the Cabinet Secre-
tary to review all Plan scheme as well as
non-Plan expenditure, And, finally, they

have said that it would take some time
for the  full effects of some of these
measures to fructify. ...

MR, CHAIRMAN: What is your

question?

SHRI PARVATHANENT UPENDRA:
Madam perhaps thinks he is the Minister,
He is reading the whole thing;

SHRI R. MOHANARANGAM:
coming to question. This pertains
question I am going to put.

T am
to the

SHRI PARVATHANENT UPENDRA.
I am giving you the compliment.

SHRI R MOHANARANGAM: So, a
good part of it will be reflected in the
revised estimates for the current year to
be presented along with the Budget for
1986-87. 1t is expected (hat 5s a result
of these various measures sy far taken, a
saving of Rs. 800 crores would bhe there.
So, they are going to submit their revised
estimates along with the Budget which
falls in the month of February. Now.
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T want to put a specific question. Out of

thase Rs. 800 crores, how much (hey

|
have saved so far.

MR. CHAIRMAN: He answered j. He
answered it. He will know it at the end
f the year.
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SHRI V. NARAYANASAMY: Mr.
Chairman, Sir, at present there is a ban
imposed orn recruitment in the Central
Government departments s well as
Union {tcrrilory administrations. I would
like to know what was the estimated sav-
ings expected to be made by the Céntral
Governmen; ag a resuly of the ban on re-
cruitment imposed by the Government I
would also tike to know whether they have
been able to reach  the target. May I
also know when do they proposed to re-
lax the bay on recruitment?

SHRI JANARDHAN POOJARI: A5 I
stated carlier, there is no blanket ban.
Every case is examined on merits. The
bay is Tecently lifted to the level of con-
sideration and a; the time of recruitment
a thorough processing is done. So far as
ths question of the actual savings eflected
is councerned, I am not lLaving the figures
at the moment.
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SHRI JANARDHAN POOJARI: That
is what w, are doing today and that is
why a committe, under the Chairmunship
of the Cubinet Secretary has been ap-
poined, They have been reviewing the non-
plan schemes and also the plan schemes.
They have also te find out how we have
to conserve resources in order to deploy
them jn somg other areas where these
.Tg necessary. As I stated, the  exact
figure. the comparative figure, is not

available.

SHRI VISHVAJT PRITHVIIT
SINGH: While  complimenting the
Minister to0 even  attempt to  answer
a question which has such a
broad ambit, it is fantastic he has
attempted to answer it. I would like to

put one specific question on this issue,
that ig that my personal experience and
that of many of my compatriots is that
we find a plethora of forms, a plethora
of procedures in the Government which
has becomy. so cumbersome and the mac-
hinery to monitor this has become cven
more cumbersome. If only we could ra-
tionalise the procedures, the formg etc;
I am sure that a fantastic amount of eco-
nomy would be effected and a lot of
amount would be saved and this conse-
quent amount of saving in terms
5f money could be spent by the
public as well as by th; Government. [
would like to know from the hon. Mini-
ster what hig thinking is op this particular
- point.
SHRI VISHWANATH PRATAP

SINGH: My thinking is exactly what the
hon. Meniber has said and we are attempt.

ing at it,

could be cut down. There are instances
which T am aware of where an Air Com-
modore for his travel on transfer sends
an aircraft to bring his luggage; alsg Air
Marshal sending his wife to Kashmir. a
Colone| takes  his family on a Jonga
hundred miles away on , picnic. Al
this expenditure can be cut down if the
Finance Minister is serious about cutting
down the expenditure and he should apply
it to Defence as well apd he would g a
saving of about Rs. 400 crores,

SHRI VISHWANATH PRATAP
SINGH: Exactly that js the figure we ex-
pect from Defence saving. Thap is what
is expected out of Rs, 8000 crores.

SHR1 VITHALBHAT MOTIRAM
PATEL; This j5 3 welcome step ip the
direction of curtailing expenditure. But
the ban oy recruitment policy has badly
affected implementation of officials Lang-
uages Act. Th. Department says they
have ng right to recruj; cither a typist or
a Hindi translator. May I know from the
hon. Minister whether this ban is ap-
plicabla on the implementation of the
Official Languages Act? ’

SHRI JANARDHAN POOJARI:
Wherever the need is felt and thers is a
requirement, we are doing it.

SHRY P. RABUI. REDDY: I am glad
that the Government is gt least very com-
scious now that crores of rupces ana being
wasted; thig is a public money which is
extracted from the taxpayers and js going
down the drain. My specific question is,

.-

has it been brought to the notice of the ~

hon. Minister that crores of rupees are
spent on advertisements and publicity un-
necessarly. It is both unnecessary and
unpreductive. I am telling you the in-
stance of Indian Airlines which has got 3
monopoly. Why should
publicity. Has anybody got any option.
Has anybody an alternative? We have to

they spend on |
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Osa this service only. If I have 19 go to
Hyderabad, 1 mus; go by the Indian Air-
lines. And they afe spending lakhs of
rupees on advertisements, I was told I
think T am right that Rs. 25 lakhs are
spent every year for calendars by the
Indiaq Aislines. Like that is the example
of Electricity Boards. For commission-
ing a thermal project,  for example, in
Hyderabad, they speny about Rs. 30 lakhs
for advertisement. Have we got any op-
tion? Can I go and purchase electricity
from anybody else? Why jg this wasteful
expenditurs? Are they conscious that this
money is extracted from the taxpayers
and is put down the drain? I want to know
whether it has been brought to the notice
Af the Central Government,

N

SHRI VISHWANATH PRATAP
SINGH: Sir. there is a gcneral restraint
on advertisement, Even for banks, for
customer service, I had 1o lift the ban so
that they could advertise,

I

j'f MR, CHAIRMAN: Question No. 203.
;' Mr, Haridas. He has written a letter to me,
' "203. [The questicmer (Shri C. Hari-
. das) was absent. For answer, vide col. 31
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*204. [T he questioner (Shri Puttapoga

Radhakrishna) was absent. For  gnswer
vide col. 32-33 infra). S e
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